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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR MV RAMESH

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 2345/ 201

SYED WASI F HAI DER Petitioner(s)
VERSUS

STATE OF U P & ORS. Respondent ( s)

(with office report)

Date : 14/03/2016 This petition was called on for hearing today.

For Petitioner(s)

Prashant Bhushan, Adv.
For Respondent (s) .Amt Singh, Adv.

Adar sh Upadhyay, Adv.

Bi rendra Kumar M shra, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

The respondent No.1 has failed to file the counter affidavit
wi t hin t he peri od sti pul at ed under t he rul es. The respond

Nos. 2-4 have already filed the counter affidavit. Viewed thus, the
matter shall be processed for listing before the Hon' ble Court on
its own turn

(M V RAMESH)
Regi strar
SB
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